*| TEM NO. 26 REG STRAR COURT. 1 SECTI ON | |
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
BEFORE THE REG STRAR MR, RAJESH KUMAR GOEL
Crimnal Appeal No. 41/2016

RANVI R SI NGH Appel | ant ('s)
VERSUS

STATE OF UTTAR PRADESH Respondent ( s)

(Wth office report)

W TH

Crl.A No. 578/2016
(Wth APPLN. (S) FOR exenption from filing cl/c of t he
Judgment and exenption fromfiling O T. and suspensi on of sentence
and O fice Report)
Date : 24/04/2017 This appeal was called on for hearing today.
For Appellant(s) M. Siddharth, Adv.

M. Rahul Kumar Singh, Adv.

M. Raj eev Sharma, Adv.

For Respondent (s) M. Adarsh Upadhyay, Adv.
M. Vi kas Chaudhary, Adv.
Ms. Pragati Neekhra, Adv.

Nul I, Adv.
UPON hearing the counsel the Court made the follow ng
ORDER
Last and final opportunity to file additional docunents wthin
two weeksé&#39; tine.
After t he expiry of tine, Regi stry to process t he matt er
per rul es.
(RAJESH KUMAR GCOEL)
Regi strar

i mpugned

as



